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Taking over of Sick Unit*

6315. aSHRI S. R. DAMANI: Will 
the Minister of FINANCE AND RE- 
VENUE AND BANKING be pleased 
to state:

(a) whether there has been any res
ponse to Goverrnment’s call to big industial 
houses to take over sick units and run 
them;

(b) if so, the details thereof; and

(c) whether Government have for
mulated any feasible scheme to implement 
this proposal and if so, the broad features 
of the scheme?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PATEL): (a) to (c). Government 
has not given any call to big industrial 
houses to take over sick units and run 
them. However, in order to facilitate 
the voluntary amalgamation of companies 
owning sick industrial units with sound 
ones, Finance (No. a) Bill, 1977 
inserted a new section 72A in the Income- 
tax Act, 1961 to provide for the tarry 
Forward and set on of the accumulated 
loss and unabsorbed depreciation of the 
amalgamating company in the assess
ment of the amalgamated company in 

cases where thr Central Government is 
satisfied that the amalgamation is in the 
public interest. The relevant provisions 
of the Bill are self-explanatory
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Memorandum from Bombay Bullion 
Association

6317. SHRI PRASANNBHAI MEH
TA: Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND COOPE
RATION be pleased to state:

(a) whether the Bombay Bullion Asso
ciation has urged the Union Govern
ment to have a fresh look at silver export 
policy;

(b) if so, whether they have submitted 
ay memorandum;any

(c) if so, the main points of the me
morandum; and

(d) Government’s reaction thereto?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA) : (a) and (b). Yes, Sir.




